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Grant for development of Calcutta

*240. SHRI DEBABRATA BISWAS:
Will the Minister of URBAN DEVELOP-
MENT be pleased to stale:

(a) whether there is any proposal under
Government’s considesation for granting
financial assistance for the development of
Calcutta in its tri-centenary year; and

(b) if so, the details thereof?

THE MINISTER OF URBAN DHVE-
LOPMENT (SHRI MURASOLY MARAN):
(a) No formal proposal in this regard has
been submitted by Government of West
Bengal to Government of India,

(b) Does not arise.

Receipt of payments from Government/
Non-Government sources by CARE for ifs
various activities within India

@1934. SHRI SAMAR MUKHERIEE:
Will the Minister of WCLFARE be pleas-
ed to state:

(a) whether the Amerizin Agency, Co-
operative for American Reciief Everywhere
(CARE) is allowed o receive fu~ds from
any Government or non-Government
sources within India in respect of the said
Agency’s activities in India;

(b) whether the said Agency is required
to submit accounts o the Central or State
Governments in respect of such receipts
from sources within India; and

(¢) if so, what are the details in this
regard?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF WOMEN AND
CHILD DEVELOPMENT IN THE MIN-
ISTRY OF WELFARE (SMT. USHA
SINHA): (2t CARE ia India js governed
by the Indo-CARE Agresment signed with
Government of India on & March, 19350.
Under the agreement, voluntary gifts of
food commodities, received by CARE from
individuals and organisations outside India,

@Previously Unstarred Question 935
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are sent to ten States in Indiz. The reci-
plent State Government are making pay-
ments to CARE for meeting the Adminis-
trative cost of CARE operations. In addi-
tion, funds are generated by the sale of
CARE gift food commodities through the
National Dairy Developmeint Board which
are utilised for various maternal and child
health projects. Apart from this, no other
payment is received by CARE from any
Government or non-Government sources.

(b) and (c) At the end of each financial
year CARE submits to the Government of
India a Written Statement called Final
Accounts duly audited by a Chartered Ac-
countant. The Final Accounts give details
of various expenditure incurred by CARE
during the year.

Scrutiny of Accounts of CARE

@@1935. SHRI SAMAR MUKHERIEE:
Will the Minister of WELFARE be pleas-
ed to state:

(a) whether the accounts of the American
Agency, the Cooperative for  American
Relief Everywhere (CARE) in respect of
its receipts from the Cetzal/State Govern-
ments in India, and/or other Indian sources,
are scrutinised or requized fo be scrutinis-
ed, by any authority;

(b) whether Government have taken any
steps to scrutinise the said Agency’s ac-
counts particularly aftar the said Agency’s
Executive Director was scarenced to im-
prisonment after disclosure of financial irre-
gularities; and

(c) if so, what are the details in this
regard?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF WOMEN AND
CHILD DEVELOPMENT IN THE MIN-
ISTRY OF WELFARE (SMT. USHA
SINHA): (2) At the end of each financial
year. CARE submits to :iic Goveriiment
of India a Written Statement of Final
Accounts duly certified by a Chartered
Accountant. The Tinal Accounts  give
details of various expenditute incurred by
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